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ltem No. 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
% PRINCIPAL BENCH, NEW DELHI

Origing Aaplicaton, N 3572024

Gopal Chandra Vanwassi Applicant
// Versus

Urnarakhand Pollution Ceontroel Board Respondent

Daie of heaning: 18.01.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

t
ORDER
Il This original appiicarion is regstered on the basis of the letter

petition senl by one Gopal Chandra Vanwassi resident of village Ritha,
Post Kandhar, Tehsil Garar, riis’.tri_(*tti'?»ageshwar with the ?ﬁl%g&:l[i’on that
the garbage collected from the municipal area of Bageshwar municipality
is openly burnt and on account of buriiing of garbage, which includes Bio
Medical Waste also, poisonous gases are polluting the air and affecting
the residents and nearby animals and causing health hazare [t is alleged
that inspite of the complaint, authorities have not taken any action.
: .
Further allegation of the applicantt is rhat a commercial building by the
narne of Nezu'mzci;:;iﬂjzg]z;u:c'f' has been burll as a hetel by encreaching upon

Saryu River, allecting the naturai flow of the niver.

2 The letter petition raises substantial issue relating 1o compliance of

<.

the environmental norims.



3. The gricvance raised by the applicant pecds io be first censidered

and remedial action is required to be taken by the Member Qecretary,

Uttaralhand Po‘ll'utiofi Controt Beard [LIKPLBI as also Distriet Magslmte,
— _._.-.-—'—"_'— W

-
Bageshwar.

to jointly canryout ihe inspecton. ascertain

4, Hence, we require tiem
—_—

.
N S

the factual position on the spot and extent of violation of environmental
‘ ‘. == —_———— .
norms and take revedial action.
e

| ——

1

"5, Let the Joint Action Taken Report he subraitted before the Ragisivar

IGenera} of the tribunal withinf twn mopths \by e-mail at judicial

Jaid not m the form of imag PD}. if found necessary the meaiter will be
E = __.--1"“—‘ .
“listed before the tri bumﬂ‘ for considteration. '
6. Original Applicalion is aceprdingt disposed of.
: e
: ‘
7. A copy of this uﬁj‘gi’er,"aloﬁg with a copy of Lhe petition, be forwarded

to the Member Secretary. UKPEB and District Mog: 41.;[:* Bageshwa~ b

email for compliance
e

whe C ' I‘-jrakash Shrivaatava. CP

Sudhir Agarwal, JM

Arun Kumar Tvagi, JM

Dr. Afroz Ahunad, EM
January 18, 2024
Original Application No. 35/2024
AS.

X
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06 HEAD OFFICE . (bo
Jf Uttarakhand Pollution Control Board === Swwiacs 5 P A6
» qT ok‘; %-2 2 46-B, IT Park, Sahastradhara Road, | - 4g-l, [ed, aedn W, TEEE e,
o a\‘ , Dehradun {Uttarakhand) " ( ]
] 4 ",“':——'T""“-'—— — _ji'l -
v }“.\l'\P( Bf“OJ'BI\l\\'?\}{ﬂ 022/ r(\?al Date: }7.03.2022
\ ~! - '1‘ y
| I 1, Y0a t"’\’\ SPEED POST
; \ # \,‘.1( [:I'r- A /”,.
N Q T~
e 7
£ ~ ‘ j—_,/l‘)r V. K. Tamta,

f " M/s S. L. Shah District Hospital,

-
4 ﬂj\" Bageslwar, District-Nainital, Uttarakhand.
fl/

s

;-

—

((}h'fsulidalcd Cousent to Operate and Authorization here in after referred to as the CCA

/ LA(Consolidated Consent & authorization) (Fresh) under Section-25 of the “Water (Prevention

“Control of Pollution) Act, 1974”; Section-21 of the “Air (Prevention & Control of Pollution)
Act, 1981 and Authorization under Bio-Medical Waste Management Rules, 2016, notified
under “Environment (Protection) Act, 1986” as applicable (to be referred hereinafter as Water
Act. Air Act and BMW Rules respectively).

CCA is here by granted to M/s S. L. Shah District Hospital (Uttarakhand) subject to the provisions
of Water Act, Air Act & BMW Rules and the orders that may be made further and subject to
following ierms and conditions: -

This CCA is granted for a period valid up to 31.03.2023 and valid for operatior: of healthcars facility
of 67+13 (80) Nos. Bedded capacity.

Conditions under BMW Rulfs: P
Autherization No. B.wd -84 '-?’IJ*'; 1848.. and Date of issue. |12 2024 .

(i) Dr V. K. Tamta an occupier of M/s S. L. Shah District Hospital, located at Near Bageshwar,
District-Nainital, Uttarakhand for Generation, Collection, Treatment, Transportation and
Disposal of following categories of Bio-medical wastes from healthcare facility. Transportation,
treatment and disposal of biomedical wastes shall be carried out by Deep Burial.

(i) Dr V. K. Tamta an occupier of M/s S. L. Shah District Hospital, is here by authorized for
Generation, Collection, Treatment, Transportation and Disposal of following categories of Bio-
medical Wastes generated from Hospital as per details given below:

i. Nosof Beds 67+13 (80) No. oI Beds
ji.  Total Waste Generated 43 Kg/day
(Yellow, Red, Blue, White Kg/day)
ili. Waste Disposal Through Deep Burial
iv.  Waste Water Generation 0.086 KLD

(iv) This Authorization shall be in force for a period of 31.03.2023.

(v) This Authorization is subject to the conditions stated below and to soch other conditions as may
be specified in the BMW Rules 2016, for the time being in force under the Environment
(Protection) Act,1986.

Page 1of4
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Terms and Conditions of Authorization:

. . . . b sti ct, 1986
1. The authorization shall comply with the provisions of the Environment (Protestion) Act,
and Live rules made there under.

. . ; - . e 5 f an officer

2. The authorization or its renewal shall be produced for inspection at the requast 0
authorized by the prescribed authority. ) el

3. The person authorized shall not remt, lend, sell, transfer or otherwise transport the

wastes without obtaining prior permission of the prescribed aulhorily,: ‘ . od in the

4. Any unauthorized change in personnel, equipment or working condmons‘ as-mentlon In

application by the person authorised shall constitute a breach of his authox"lsatlon. _ -

it is the duty of' the authorised person to take prior permission ol the prescribed authority to ¢! ng
down the facility and such other terms and conditions may be stipulated ty the prescrib
authority. ) . dical

6. The occupier shall strictly adhere to the dutics of occupier as defined under the Bio-Medica
Waste Management Rules, 2016 as amended time to time. )

7. The applicant shall submit audited balance sheet of (he unit at the ned of ¢ach financial year so

that fee submitted by the applicant could be assessed. ‘ ) ]

All badded health care units. maintain and update on day-to-day basis the b;o-mec!mal waste

management register and display the monthly record on its website according to the bio-medical

waste generated in terms of category and colour coding as specified in Scheduiel. )

9. All bedded health care facilities (any number of beds), make available the annaal report on its
web-site within a period of two years from the date of publication of the Bio-Medical Waste

Management (Amendment) Rules, 2018. o ) )

0. The Occupier Shall establish a Bar Code System for bags or Containers Containing Bio- {ned_lcal
waste 1o be sent out of the premises for further treatment and disposal in accordance of Guidelines
issued by the CPCB from time to time.

11. Pre-treat the laboratory waste, microbiological waste, blood samples and blood bags through
disinfection or sterilisation on-site in the manner as prescribed by the WHO or NACO guidelines
and then sent to the CBMWTDF for final disposal.

12. NON-bzdded occupiers shall dispose infectious liquid waste only after treatment by disinfection
as per schedule-1f (6) of the Bio- Medical Waste Management Rules 2016, as {(Amendment) Rules
2019,

13. Health Care Facility having beds have to Install sewage treatment plant to comply with the output
discharge standard for liquid waste from the date of publication of the Bio-Medical Waste
Management Rules 2016, as (Amendment) Rules 2019.

n
.

[/

1. Cornditions under Water Act:

(i) Liguid Waste Treatment and disposal: The liquid waste generated from the premises of
occupier shall be treated through wastewater treatment plant as required with reference to
quantity and quality of liguid waste. The Liquid waste generated and treated from the

premises shall confirm to the following limit as specified under the BMW Rules, 2016 as
amended, before discharge into sewer or land disposal:

Parameters Permissible Limit
| pH 6.510 9.0
Suspended Solids | 100 mp/L (Mvlax.)
BOD 30 mg/L (Max.)
COD 250mp/L. (Max.)
Oil & Grease 10 mg/L, (Max.)
Bio-ussay test 90% survival of fish afier 96 h_ours in 100% efflyent
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eatment Plant

nce of Sewage Tr i
t zll the time.

meters within fimi
\If yearly basis-

(if) The occupier shall ensure appropriate operation & maintena
of 25 KLD Capacity, so as to meel described discharge para
Analysis reports are submitted to the Board’s offices on a ha

Conditions uader Air Act: -

!J

air control system

ing fuel and install an appropriale noise & :
same continuously

d maintain the
dards: -

i) The applicant shall use follow
nee to generation of emissions an

as is required with refere
pollutants 10 the following stan

o as o achieve the level ol noise /air

e

Facl LEmission Control Emission

|‘-\\\_1\‘0 | Stack Stack l Type ol
| | attached height | Fael Quantity Equipment standards

! I with (M1)

Acoustic enclosure

and stack

we of funclioning of air pollution control equipment, pm;{’zfc:imi has 1o b.e
stopped immediaely @ 1l this Board has to be intimated by fax/phone/email wpith a report in

i 16 be dispaiched immediately.

BN oLl d

in case of stopp

trolled by providing an acoustic
dards for night and day time as
em:jal,Silﬂn&e)_which are

D.G. Set and other source(s) should be con
the ambient noisc stan
(Industrial, Commercial, Resid

Gin Neise from the
cnclosure as is required for meeting
prescribed for respective areas/zones
25 follows: - B

Residential Area | Silence Zone

': Standards | Industrial Area Commercial Area

| f{or Noise | Day | Night | Day Night Night | Day | Night
level in time tisme time time time tinte time | time
do(AyLeq | 75 | 10 | 65 55 | 55 45 sa | 40

Day time: from 6.00 2.m. 1o 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

Specific and General Conditions:

The Occupier(s) shall comply with the provisions of the Biomedical Waste Management

Rules. 2016 us amended; Water (Prevention and Control of Pollution) Acz, 1974 as amended;

Air (Prevention and Control of Pollution) Act, 1981 as amended and Environment (Protection)

Act, 1986 and Rules/Notification made there under.
2. The Occupier shall strictly dutics of Occupier as specified un
Management Rules, 2016 as amended time to time.
The Solid wastes generated from the hospital shall be disposed as per the provisi i

¢ provisions o

Wasie Management Rules, 2016. P ) kit
The hosm_tal shall take adequate measures o control of noise from its own source so as to
comply with the standards as may be applicable.
5. The hospital shall suictly adhere to the safety norms and shall obtai issi

4 J 3 4 al

{rom concerned authority. e L
6. The bins/bags should be labeled with bio hazardou

- s symbol. Tt

be non-chlorinated. ’ e bags used for BMW should

7. Polythene bags carrying waste have t i
\ g ave to be sealed/ tied at the to i i
. ga?sportcd within/outside hospitals. plwlicnevcriwasteysibeing
. Polythene bags placed in bins should be changed with each shift when they are 3/4™ full.

der the Bio-medical Waste

(PR

A
7.
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¢ Couur codine of waste hi .
2 & aste bines according g g
N £ 10 schedule 11 & 1V of the r 2 ;
details of waste should be marked on collection b Q ules the color codings &

0. N\lt_‘"“‘msflgd b}(%ﬂ\ud&ul waste shall be kept stored beyond a period of 48 hours. if it becomes
necessary - store beyond 48 hours the authorized person must take permission of the
prescribed authority & to ensure that it does 1ot advers P B PELTISSIO

11, Hospitdl shall submit anmul 0Cs 1ot advc|b§ly affect hun‘nan.heahh & envn'ronm(?nt.

information’s about the c“.[“,u,d P v'fl?oﬂ D U prescribed authority in Form-ll, including

12, Biomédical waste shufl a ggoms: and quantities of BMW handled.
= blo Al wasts not be mixed with other waste.
13. Unit has 1o submit agreement with Common Waste disposal facility for final disposal of

Hazardous waste,

14N alx@auon les}. (spore testing and routine test for autoclave shall be performed regularly.
L_)_cuuhs regarding this as adopted shall be sent within a month.
1. Hic. tmereury spillage/losses should be given proper attention, so that it should not be part of
the bio-medical waste or other solid wastes generated from your hospital
16. Bio-Medical waste shall be disposed of through the board’s authorized agency.

17. The Occupier shall ensure strict compliance of above conditions on day-to-day basis.

\8. The hospital shall comply with other general conditions specified in the guidelines issued by
the MOEF or CPCB/SPCB from time to time. Noncompliance of any provisions of related
Water Act; Air Act; BMW Rules and E(P) Act and Rules made there under as amended
time 1o tume will artract legal action under provisions of the aforesaid Acts and Rules.

19. The Board reserves the right to revoke/modify any condition(s) of this CCA at any time, in
case the hospital is found violating any of the provisions of the Biomedical Waste
Management Rules, 2016 as amended; Water (Prevention and Control of Pollution) Act, 1974
as amended; Air (Prevention and Control of Pollution) Act, 1981 as amended and

Environment (Protection) Act, 1986 and Rules/Notification made there under.

Member Sepretary

Copy to: 1- Regional Officer (I/c), UKPCB, Haldwani.

2- Guard File ; \\

Member Secretary
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UTTARAKHAND /
===t - 4
7= \_l/ —

FORM 11
(See Rule 10)
APPLICATION FOR AUTHORIZATION OR RENEWEL OF AUTHORISATION
(To be submitted by occupier of Health Care Facility or Common Bio-Medical Waste Treatment

Facility)
To,
The Viember Secretary,
Uttarakhand Environment Protection and
Poliution Control Board,
Dehradun
I |Particulars of the applicant:
1) |Name of the applicant -1S L SAH DISTRICT HOSPITAL
| ( Designation : |CHIEF MEDICAL SUPRITENDNT
ii) |Name of the Institution :|SL SAH DISTRICT HOSPITAL
BAGESHWAR
Address for correspondence - [ BANKHOLA WARD BAGESHWAR
Bageshwar
Landline phone No : 1-6398490572
Mobile No. 116398490572
E-mail 1d : | distt.hospitalbgr(@graail.com
2 | Activity for which authorisation is sought:
Generation, segregation,Collection, Transportation,Disposal or destruction use
31) | Authorization now Applied For : : |Renewal
3ii) |Previous Authorization Detalils :

Date of Application BMWA Type Authorisation No Issued date Valid date
for BMWA
_ .0/2023 Renewal BMW-86/22/1803 19/03/2022 31/03/2023

ii1) |Status of CTE/CTO-latest consent type, :131.03.2023
issued date and validity date

iv) | GPS Coordinates- Lat/Lon of the location of | : | Latitude: 29.838846 (N Decimal degrees) /
applicant facility(In decimal degress with 6 Longitude: 79.775567E Decimal degrees)
decimals)

41) |BMW Facility Type : |HCF

ii) |BMW Facility Status - |HCF-Common Facility Member

iti) |Name Of CBWTF - | Global Environmental Solution

iv) |Address of the location of Health Care Facility |: | BANKHOLA WARD BAGESHWAR
or CBWTF Bageshwar




CBWTF-Office and location address of 1774/
treatment and disposal 56
5) |Details of HCF
i) |Medical Treatment Facility provided to : 1450
Outpatients
i) |Medical Treatment Facility provided to 2165
Inpatients
i) |No of Beds 80
iv) |In case of bedded hospital average occupancy 75
of the hospital annually in %(Percentage)
v) |Occupancy in the Hospital Per Day(in Nos) 35
vil) |Quantity of BMW handled, treated or disposed:
Catego | Type of Waste Quantity Method of Treatment and
ry Generated or Disposal as per Schedule-1
collected in
Ko/day
Yellow |a) Human Anatomical .6 Incineration
Waste
b) Animal Anatomical 0 Incineration
Waste
c¢) Soiled Waste S5 Incineration
d)Expired or Discarded =1 Incineration
Medicines
¢)Chemical Solid Waste 0 Incineraticn
f) Chemical Liquid Waste |3 Onsite ETP to treat and conform to
the discharge standards
g)Discarded linen, 0 Disinfection followed by
mattresses, beddings Incineraticn
contaminated with blood
or body fluid
h) Microbiology, S Sterilisation followed by
Biotechnology and other Incineration
clinical laboratory waste
Red Contaminated waste ) Autoclaving followed by shredding.
(Recyclable) Treated waste to be sent to
Authorised rzcyclers or for energy
recovery cr plastic to Diesel or fuel
oil or for road making
White( | Waste sharps including 2 Autoclaving followed by shredding.
Translu |Metals Treated waste to be sent to Iron
cent) foundries or sanitary landfill or
designated concrete waste sharp pit.
Blue Glassware 1 Disinfection or Autoclaving or
microwaving or hydroclaving and
then sent for recycling
Metallic Body Implants 2
Total 5.40 Kg/Day




(B

G |Mode of Transportation of BMW : |Common Facility Vehicle il
| 1) [Details of Treatment equipments available for treatment of BMW:
Sl Treatment equipment | No of units | Type and capacity of each unit
No
1 Incinerators 0
2 Plasma Pyrolysis 0
3 Autoclaves 04 2 working
2 not working
4 | Microwave 01
5 Hydroclave 0
6 Shredders 0
7 Needle tip cutter or 08
destroyer
8 Sharp encapsulation or 01
Concrete pit
9 Deep burial pits 01
10 Chemical disinfection 02
11 Any other treatment 00
L, equipment
Details of directions or notices or legal :|Yes
actions if any during the period of earlier
authorisation
8 | Bank Details
Bank Name Branch Name Draft Date Rupees
No./Money
Receipt No.
9) |Chimney . | New
10(a) | Air Emission Details(Stack Details)
Num | Stac | Stac | Heig | Stac | Stac | Gas |Fuel | Exit | Plan Unit | Stac | Mate
ber |k k htof |k k Qua |Gas |Velo |t k rial
of Atta | Heig | sam | Heig | Top |ntity | Tem | city Cap Draf | Of
Stac | ched | ht ple ht (m”3 | pera | of acity t Cons
k to abov | form | abov /hr) | ture( | The Type | truct
Plan |e and |e 'C) Gas/ ion
t grou | mult | facto sec Oof
nd i- ry Stac
level | platf | roo k
(met | orm( | m(m
ers) | mete | eters
rs )
1 DG |1 0 10 |Rou |0.0 |00 |0.0 |25 Metri | ID 25
Set nd C Fan
Ton
nes/
| Day
10(b) | Air Emission Details(Flue Gas Emission Details)




Sta |Fu |Fu |Un |Ca |As |Sul| Ot | Ty |Qu|Se |Co |No C |An |pa ‘oth
ck |el |[el |it |[lor |[h |[ph |he [pe [ant |2 |2 2 O/ | O/ |aly |rti |ers
Att | Na | Co ific | Co |ur |rs |of |ity H |N |sis |cul
ac | me | ns Va | nte | Co Fir | of C |Ox |of |ars|
he um lue | nts | nte ing | gas ve |
d! pti (% | nts nt
To on ) (% hy
Pla Qu ) dr
nt ant oc :
ity ar
bo
ns
10(c) | Air Emission Details(Air Pollution Control Equipment Details)
Stack | Equi | Existi | Equp | No. Statu | For |Date |Parti |Unit |Che |Is
Attac | pmen | ng or | ment |of s whic | of culat mical | there
hed |t Prop | Size |Equi h Instal |e Anal | suffic
To Name | osed pmen Pollu | lation | Anal ysis ient
Plant ts tant ysis space
avail
able
for
instal
ling
air
pollut
ion
contr
ol
equip
ment
10(d) | Air Emission Details(Climatological And Meteorologic Details)
Climate Rain Fall (yearly | Temperature('C | Information on | Humidity And
Condition average) Speed and Solar Radiation
Direction of
Wind
11(a) | Water Emission Details(Water Consumption Details)
Source Consumption Quantity (KL/D)
Industrial 30.0
1.b) | Water Emission Details(Water Effluent Generation Details)
Generation Waste Water Generation Quantity (KI/D)
Industrial 30.0
11(c) | Water Emission Details(Solid Waste Details)
Nature of Waste | Approximate Total Hazardous Mode of
Composition Quantity(per Disposal
day)
11(d) | Water Emission Details(Material Details)




Material Material Details Name Weight

11(e) | Water Emission Details(Fuel Consumption)

Fuoel Consumption(tpd/kid) Use

11(f) | Water Emission Details(Effluent(Treated) Disposal Details)
Name Status(Already Made) Status(Proposed To)

11(g) | Water Emission Details(Composition of Effluent Details)

Name Effluent before treatment Effluent after treatment

12 [Declaration
I do hereby declare that the statements made and information given above is true to the best of

my knowledge and belief and that I have not concealed any information.
I do also hereby undertake to provide any further information sought by the prescribed Authority

in relation to these rules and to fulfil any conditions stipulated by the prescribed Authority.

Date: 27/10/2023
Signature of the applicant

Name and Designation

lg..closures:

1. Annual Retum Form 2

2. Copy Of Logbook for BMW Disposal

3. Detail of In house treatment and disposal of BMW
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Bagnath.G_ues_t House i

e Address
Name Of the Unit Category District
TRH KAUSANIBAGESHWAR ORANGE Bageshwar | \\ivN TRE: Kausani Bageshwar
KMVN 263620 '
r 1 Maii '
Hotel Deep Palace GREEN | BagestWar |  vili Majiskhet Bagestwar
Vill- Staticn Road Bageshwar
Hotel Siddhartha GREEN Bageshwar Bageshwar
_ Vill- Maziakhet Bageshwar
Hatel Vivek GREEN Bageshwar Bageshwar
Vill- Ghatbagad Ward
Hotel Annapurna GREEN Bageshwar Bageshwar Bageshwar
Vill- Pindari Road Bageshwar
Narendra Palace Bageshwar GREEN Bageshwar Bageshwar
Hotel Harison GREEN Bageshwar Vill- Bamsera Bharari Kapkot
Bageshwar Bageshwar
A Vill- Kholi Bageshwar
Parihar Guest House GREEN Bageshwar Bagashwar
KAUSAN! BAGESHWAR
S
UN N SNOW INN GREEN Bageshwar BeeEt o
TOURIST REST HOUSE .
BAUNATH BAGESHWARKMYN |  CREEN | Bageshwar S B
- Bageshwara
Vill- Ghatbagar ward Bageshwar
Hotel Shree Bagnath Palace GREEN Bageshwar l Bieshwar 2
MANGAL PLACE MARRIAGE o o I
HALL - E Bages w_ar bageshwar
VILL- KHATHAYATBARA
H
OTEL BHAVISHYA INN GREEN Bageshwar BAGESHWAR
o Vill- Ghattagad Ward
Hotel Tapasya GREEN jageshwar Bageshwar Bagashwar B
'= STATION ROAD BAS
HOTEL PINDER INN GREEN | Bageshwar o BASESHWAR
_ Bageshwar
S Vill- Bagnath Ward Gali
Hotel Rajdoot GREEN Bageshwar Bageshwar Bageshwar
TRH BAGESHWAR KMVN' GREEN Bageshwar | TOURIST REST HOUSE TEHSIL
! ROAD BAGESHWAR 263642
Hotel Prashant 15 GREEN Bageshwar |Kausani, Disti- Bzgeshuwar
— HOtEl Himalaya MDUI".‘: , E] GREEN Bageshwar Kausnni. Distt- B:gcsh'.\'ar
Sumit Hotel l'l GREEN Bageshwar [Kausani, Dist- Begéshwar
Amit Paying Guest |T GREEN Bageshwar [RKausuni, Distt- Bageshoar
Deepraj Paying Guest 1!. _ GREEN Bugeshwar |Kausani, Disk- Bageshwar
Hotel Negi Lodge Q GREEN Bageshwar |Kuusani, Distt- Dageshwar
THiill Palace L GREEN Bageshwar |Nausani, Distt- Bageshwar
Hote] T T GREEN Bageshwar |NKuusaui, Distt- Hugeshwar
ote ls(_‘, t House GREEN Bageshwar [Ganud, Disu- Bageshwar
Bhramar'_ HEs e GREEN Bageshwar |Bugeshwar, Dist- Bageshwar
Hotel AShIS‘h GREEN Bageshwar [Uageshiwar, Dist- Bageshwar
Hotel Ambika Palace el Bageshwar |lageshwar, Disu- Bageshwar
| Mfth GREEN Bageshwar [Uugeshwar, Diste- Bugeshwar
= | Hotel Neelashwar GREEN Bageshwar [Bageshwar, Distt- Bageshwar
e Hotel Harsh Inn GREEN Bageshwar [Bapeshwar, Distt- Bageshwar
P Hotel Shivansh GREEN Bageshwar Rageshwar, Disti- Bagushvs\,?u.
"] WéICO me Guest HOUS; = REEN Bageshwar [Bageshwar, Distt- Bagashwar
. > au = iy Bageshwar, Disut- Bagzshwar
- shna Guest Bageshwar _|538
"{ Radha I'(n GREEN Mandalsera, Dist- Bageshwar
te] pindar GREEN | Bageshwer,
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$:No.  |Name Of the Unit : Category District Addrass
TRH KAUSANI BAGESHWAR. -
KMVN 263620 , ORANGE | Bageshwar | \qvN TRH Kausani Bageshwar
2 |Hotel Deep Palace GREEN Bageshwar vill Majiakhet Bageshwar
: - Vill- Station Road Bageshwar
3 |HotelSiddhartha GREEN Bageshwar Bageshwar
: Vill- Maziakhet Bageshwar
4 |Hatel Vivek GREEN Bageshwar Bageshwar
5 H ufel e Vill- Ghatbagad Ward
P GREEN Bageshwar Bageshwar Bageshwar
6 ‘ Vill- Pindari Read Bageshwar
Narendra Palace Bageshwar GREEN Bageshwar Bageshmrg
7 Hot
tel Harison GREEN Bageshwar | Vill-Bamsera Bhararl Kapkot
. _ Bapeshwar Bageshwar
8  |Parihar Guest House GREEN R Vill- Knoli Bageshwar
= 8 r Bapashwar
9 SUN N'SNOW INN GREEN Bageshwar KAUSANI BAGESHWAR
Bageshwar
10 |CURISTRESTHOUSE
BAUNATH BAGESHWAR KMVN GREEN Bageshwar KMVN TRH Baljnath
| Bageshwara
11_ Hotel Shree Bagnath Palace GREEN Bageshwar Vill- Ghatbagar ward Bageshwar
= — - Bageshwar
o r:SGAL PLACE MARRIAGE i l ’
; Bageshwar
- 5 i bageshwar
13 |HOTEL BHAVISHYA INN GREEN Bagesiwar ] TS KHATHETATORINA
. =] EEIEESH\'VAR
14 Hotel Tapasya GREEN Bageshwar Vill- Ghatbagad Ward
_— Elageshwar Bagashwar
15 |HOTELPINDER INN GREEN | Bageshwar | °"\1'ON RORD BAGESHWAR
m—— _Bageshwar
16  [Hotel Rajdoot GREEN | Bageshwar | o~ CoBnath Ward Galf -
- Bageshwar Bageshwar
17 TRH BAGESHWAR KMVN GREEN Bageshwar | TOURIST REST HGUSE TEHSIL
ROAD BAGESHWAR 263542
18 Hotel Prashant GREEN Bageshwar |Kausani, Distt- Bageshwar
19 Hotel Himalaya Mourg GREEN Bageshwar |RKausani, Distt- Bageshwar «»
20 Sumit Hotel GREEN Bageshwar |Ruusani, Dist- Bageshwar
21 Amit Paying Guest ﬂ GREEN Bageshwar_ Knusuni, Distt- Begeshwar
22  |Deepraj Paying Guest ! GREEN Bageshwar |Nausani, Distt- Begeshwar
23  [Hotel Negi Lodge |  GREEN Bageshwar |Kuusani, Distt- Bageshwar
24 Hotel Hill Palace | GREEN Bageshwar [Kuusani, Disit- Bogeshwar
2 Hotel Mistic Maountain GREEN Bagashwar jRutsend, Disite Bugeshwar
26 Bhramari Guest House GREEN Bageshwar |Gurud, Disn- Bageshwer
27 Hotel Ashish GREEN Dageshwar |Bageshwar, Disti- Bugeshwar
= Hotel A mbika Palace GREEN Bageshwar |tageshwar, Distt- Ba;cshwn:
T ouance_| b [ Do Do
7 Hotel N eelashwar 5 (SREEN Bageshwar !l!:ly‘.t:.\‘ln\::r, l){s:ll- Bugeshwar
| Harsh Inn GREEN Bageshwar |Bageshwar, Disu- Bageshwar
31 Hotel a'r : GREEN Bageshwar [Hugeshwur, Diste- Bageshwar
32 HOtEI Shve House GREEN Bageshwar_[Bageshwar, Distt- 3ageshwar
Welcome Guest Hous ageshw: istt-
33 —— Guest House GREEN Bageshwar |Bageshwar, Distt- Sageshwar
34 Radha KerShna U GREEN Bageshwar Bogeshwar, Distt- Bageshwar
35 Hot'_el'Pmda_r inn_ GREEN Bageshwar |Mandaisera, Disti- Begeshware
|_——T{gagnath Guest Hou=
36 Lo —
/-—-—-
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Date of hearing: 18.01.2024

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

Z 7
goI HON'BLE MR, JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
Vs HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
= HON'BLE DR, AFROZ AHMAD, EXPERT MEMBER
R85
ORDER =
1. This original application s registered on the basis of the letter

peanan sent by one Gopal Chandra Vanwass: resident of vilage Ritha,
Post Kandhar, Tehsil Garur, distrwet Bageshwar with the allcgéuion that.
the garbage collected from the municipal area of Bageshwar municipality
is apenly burnt and an account of burning of garbage, which includes Bio
Medical Waste also, poisonous gases are polluting the air and affecting
the residents and nearby anunals and causing licalth hazard. It is alleged
that inspit¢ of the complainmt, autherities have not taken any action.
Further allegation of the applicant is that a commercial buﬁdiﬂgby the

.......

Sarpu River, aflecting the patural How ol the river.

“ The letter pelition juises substuntial issue relating 1o complizies of

Ve cpwiroipental norinsg,



-
sE eeppgnle o d

3. The gewvanie pimed B the appheant aeeds L i
o o be taken by the Menbs

and renedinl action i reguit
ol Hoard (UKPCH) ns olso Dialnict Magisisute

Uttarakhand Pollution Conlt

t Seegeiary,

Bageslueur.
131y, 800 N
—— —

4. Heooe, we require them (o jointly :*mnyuul Ehc it sjace
the factual posmm on the spot and exten) of vmlatmn of mwaranmenlal
B e U — _— A

narms and take reme :!1 W action

Let the Jaint Action Taken Report be submilted before the Reg;galrar

General of the tribunal ‘.'.'ithingtu.-'a months \by e-mail at judian
upport PDF

~ preferably in lhc. form of searchabie PDF/QCR S

und not in the form of imdge PDF, n‘ found necessary the matter will be

listed before the tribunal for consideration.

Original Application is accordingly disposed of.

G.

7. A copy of this order, along with a copy of the petition, be forwarded
io the Member Secretary, UKPCB and District Magistrate, Bageshwar by

email for compliance.

Prakash Shrivastava, CP
Sudhir Agarwal, JM

Arun Kumar Tyvagl, JM

Dr. Afroz Almad, EM

.l.muary 18, 2024
Oripinal Application N, 55726024
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